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Setting up of Establishment Committec for
Kendriya Vidyalayas

3428, SHRI SARADA MOHANTY:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT b= pleased to state:

(a) whether an Establishment Commitiee
was set up by the Commissioner, Kendriya
Vidyalaya Sangathan in March, 1991;

(b) if so, what is its jurisdiction, and
areas of assigned work as also its com-
position;

(¢) whether; the transfers ordered at the
instance of the Chairman, of Kendriya
Vidyalaya Sangathan during the current
vear had been processed and found to be
conforming to Transfer Guidelines; and

(d) if so, the details thereof and number
of cases cleared by the said Committee ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
ARJUN SINGH): {a) Yes, Sir.

(b) to (d) The Establishment Committee
consists of Deputy Commissioner (Acad.),
Deputy Commissioner (Admn.), Deputy
Commissioner (Pers.) and Education Offi-
cer as co-opted member to expedite the
work relating to transfers and posting of
teachers. The review of the transfers,
ordered by the Chairman. Kendriya Vidya-
laya Sangathan, under his discretionary
powers, on extreme compassionate con-
siderations or administrativs exigency, does
not fall under the purview of this Com- -
mittee. '




